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wagons sank at Mokameh Ghat N.E.R. 
in the Second week of November, 1956; 

(b) if so, the causes of the accident; 
$Jld 

< c) the amount of loss sustained ? 
The Deputy MInister of RaIlwaJII 

"",d Trznsport (Shrl Alqesan) : 
<a) No. 
(b) and (c). Do not arise. 

Bridges in PurDea 

• 1389. Shri M.lslamuddin: Will the 
Minister of TraD8port be pleased to 
~efer to the replies given to Starred 
-Question No. 1584 on the 20th April, 
'1956 and Starred Question No. 2435 on 
~he 30th September, 1955 and state the 
~teps taken by Government since then 
:for the construction of the followinlr 
bridges in the district of Pumea; 

(i) bridge over Mahanada at 
Sonapurhat; 

(ii) bridge over Mahanada at 
Dingnghat at mile 49 of 
Ganga-Darjeeling Road; and 

(iii) bridge over Higla gap at 47 
mile of Ganga-Darjeeling 
Road? 

The Deputy Minister of RallwaJII 
:and Tl'IIIl1Iport (Shrl AlageaaJl): A 
~tatement is laid on the Table of Lolr; 
:Sabha. [See Appendix Y, annexure No. 54] 

Tourist Traf&c 

41390.{Sardar Iqbal Singh: 
Sardar Akarpuri: 

Will the Minister of Tnmsport be 
"leased to state: 

(a) whether any.reps have been 
~aken to increase the tourist trsffic from 
England; and 

(b) if so, the narure of the steps 
and how far these have been success-
ful? 

The Deputy MiDI.ter of RaU_JII 
:and Tl'IIIl1Iport (Shrl Ala ..... ): (a) 
Yes. 

(b) A statement is laid on the Table 
-of the House. [S •• Appendix Y, annexure 
No. 55] 

Kharagpur Accldeat 

-1391. Shri Kamatla: WiD the Mini ... 
ter of Ran_y. be pleased to refer 
to the reply given to Starred Question 
No. 217 on the 20th November, 1956 
and state: 

(a) whether the final report of the 
Government Inspector on the Kharq-
I'ur Accident baa been received; and 

(b) if so, its findings and conclu~ 
sions? 

The Deputy Minister of RaU_JII 
... d Tl'IIIl1Iport (Shri AlageIllUl): (s) 
Yes, his Report has since been finalised. 

(b) According to the Government 
Inspector the accident to Workmen's train 
was brought about by forcibly removing 
the engine crew from the locomotive and 
S<tting it in motion by fully open.ng the 
steam regulator by some person or person. 
unidentified . 
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